oriented health measzures to tackle malnutrition and locally endemic digeases and raise

awarensss, has the potential to transform health delivery systemin the country.
- Kaveri Gill Study

. The study was based on the shart sample study of few institutions in Andhra Pradesh,
Uttar Pradesh, Rajasthan and Bihar.

. The study indicates uneven progress in the States, different States perform differently
on different parameters - which suggest something s happening, NEHM institutional
arrangements are in place, confidence to spend is taking time in some places, not much

evidence of corruption, and NEHM has created hope for rural infrastructure in health.
Extension of Agriculture Debt Waiver and Dabt Relisf Schems, 2008
%222, SHRI BRIJLAL KHABRI: Will the Mirister of FINANCE be pleased to state:

(a) whether it is & fact that the time limit for waiver of loans of farmers under the Agricultural

Debt Waiver and Debt Relief Scheme, 2008 was extended Lp to June, 2010;

(b) if =0, the number of farmers whose loans have besn waived off under the Scheme fill

date;

(2} the number of such farmers whose lcans were waived after Government got complaints

of non waiver of their loans; and
{d) the details of such waived off loane, State-wise?

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): (&) to (d) Under the Agricultural
Debt Waiver and Debt Relief Scheme (AD\NDRS), 2008, the debt waiver portion for small and
marginal farmers was implemented by ite due date i.e. 30 June, 2008 and has closed. The debit relief
partion of the Scheme for "Other Farmers' was extended from time to time and has closed on 30
June, 2010, The last date for recelving grievances by lending institutions for the debt relief portion of

the scheme has closed recently on 31 July, 2010,

The guidelines of the ADWDR Scheme made the Reserve Bank of India (RBI) the nodal

agency for the implementation of the Scheme by the Scheduled Commercial Banks, Local Areas

TOnginal notice of the guestion was receved in Hindi.



Banks and Urban Cooperative Banks and the MNational Bank for Agricultural and Bural Development

(NABARD), the nodal agency for Regional Rural Banks and rural Gocoperatives Credit Institutions.

As per reports received from REBI, the Scheduled Commercial Banks, Local Areas Banks and
Urban Cooperative Banks have, till date, extended the benefit of 'Debt Waiver to 83.40 lakh farmer
accounts for an amount of Re.18,401.13 crore. Under the ‘Debt Relief portion of the Scheme these
institutions have provided relief of Bs .3308.03 crore to 1586 lakh farmer accounts. Further, NABARD
has reported that the Regional Rural Banks and the rural Cooperative Credit Institutions have
disbursed Rs. 27,211 crore for the debt waiver and debt relief to 1.75 crore farmer accounts under the

Scheme so far.

The guidelines for the ADWDR Scheme, 2008 mandated a decentralized grievance redressal
mechanism for dealing with complaints right down ta the branch level of the banks. This Grievance
Redressal Mechanism required a Grievance Redressal Officer (GRO) to be designated exclugively ta
address grievances and complaints of the farmer barrowers of the lending institutions. These GROs=
were required to dispose of all complaints/ grievances brought to their natice within a stipulated time
frame. In view of the guidelines regarding decentralized grievance redressal at the branch level, the
Government of India forwarded the complaints received to the concermed institutions for redressal.
As per reports received from NABARD, an amount of Be. 49.82 crare has been released through the
Grievance Redressal Mecharism to 19,026 farmer accounts by the BRBs and the rural cooperative

credit structure.

The Bank-wise details for the Scheme as provided by RBI are enclosed as Statement-| (See
below). The State-wise information provided by NABARD far the scheme ig enclosed as Statement -
.

Statement-f/
Agriculture Debt Waiver & Debt Refief Scheme 2008

Details of claims (Debt Waiver ) received by RBI

S.MNo.  Public Sector Banks No. of farmers Adc CAmount inRs.)
(in thousands)

1 2 3 4

1 State Bank of India 247719 63073608568

2 State Bank of Bikaner and Jaipur 13166 4023044848




g 2 3 4

3 State Bank of Hyderabad 293.82 5442327171

4 State Bank of Indore 38.93 1695862124
5] State Bank of Mysore 73.90 2404587609
& State Bank of Patiala 37.82 1420219016
7 State Bank of Travancore 118.00 3242258909
8 Allahabad Bank 399.85 10418047072
2 Andhra Bank 397.76 7461913388
0 Bank of Baroda 218.03 5051879000
il Bank of India 339.92 6372186944
12 Bank of Maharashtra 86.44 2183217456
13 Canara Bank 471.58 12601664112
i Central Bank of India 448.00 9748288325
il Corporation Bank 4271 1141300430
. Cena Bark 27.55 TER395935

7 IDE| Bank .26 272835237

18 Inclan Bank 236.87 4520069971
2 Indian Overseas Bank 311.00 5773479766
20 Criental Bank of Commerce 88.30 3700809923
21 Punjab MNatinal Bark 339.27 11462646792
22 Punjab & Sind Bank 16.38 477257

23 Syndicate Bank 293.07 7350378252
24 Urion Bank of India 275.75 7371287503
25 Urited Bank of India 144.93 2111944645




25 UCO Bank 250.60 5315131782
27 Vijaya Bank 47.81 1471186017
ToTaL 7857.29 768786807857

Private Sector Banks

i Bank of Rajasthan Ltd 4.10 L2W7679
2 Cathclic Syrian Bk Ltd 1.55 253264880
3 City Union Bank Ltd 5.61 97553119
4 Dhanalakshmi Bank Ltd 2.15 43554034
5 Federal Bank Ltd 18.77 1067019406
& HOFC Bank Ltd 0.43 28260762
7 ICICI Bank Ltd. 672.01 2416416427
8 Karnataka Bank Ltd. 2.03 232127161
9 Karur Wysya Bank Lid. .60 347382020
0 Kotak Mahindra Bank Ltd. 0.78 5053295
il Lakshmi Vilas Bank Ltd. 2.48 175899020
12 Nainital Bank Ltd. 0.99 26251110
13 Ratnakar Bank Ltd. 1.10 29960691
4 South Indian Bank Ltd. 4.90 96248748
B Tamilnad Merc Bank Ltd. 4.18 68630871
5] Axis Bank Ltd. 6.67 471899234
7 ING Wyaya Bank Lid. 14.74 387201814
18 Jammu & Kashmir Bank Ltd. 8.25 206960974
ToTaAL 780.75 5767262172
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Nams of the Local Area bank

1 Subhadra Local Area Bank 0.04 1073666
2 Coastal Local Area Bark Ltd 0.1 1737036
3 Krizhna Bhima Samrudchi LAB Ltd 2.08 23307924

ToTaL 2.23 12140896
Summary
Public Sector Barks 7557.29 176875680757
Private Sector Banks 780.75 5767262172
Local Area Banks 2.23 12140894
Urban Co-op.Banks Mot available 33506272530
GRAND TOTAL 8340.27 186011346355
Source: RBI

Statement-f

State-wise agency -wise amount released to various R0s as an date in

respect of Cogueratives and RRBs under ADWDR Scheme - 2008

(Rs. inlakh}

Sl.No. State Consclidated Position
Debt Debt GRM Tatal Total
Waiver Relief Claims refunds

1 2 3 4 5 <} 7
1 Andman & Nicobar 81.33 0.00 0.00 0.00 81.33
2 Andhra Pradesh 44802653 8490.97 38.72 110.33 45644589
3 Arunachal Pradesh 47217 0.00 7.27 0.00 487.44
4 Aszam 9222.29 171.07 0.00 100,23 9293.13
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1 2 3 4 5 & 7

5 Bihar 11449971 0.00 576.86 B2.76 11491650
&} Chhattisgarh 29372.20 9675.05 18.42 0.00 39065.67
7 Delhi 2564.55 0.00 0.00 0.00 254.55
8 Goa 478.32 5.68 0.4 0.00 424,714
2 Gujarat 80442.73 1544.78 0.00 12.42 81975.09
0 Haryana 11025101 1R245.69 130.36 .71 129620.3
il Himachel Pradesh 22349.91 333.06 10.03 157.41 22535.57
2 Jammu & Kashmir 424117 0.00 0.00 0.00 424117
13 Jharkhand 18942.97 0.00 0.00 0.00 18942.97
14 Karnataka 10728911 23419.21 3460.87 0.00 134122.21
B Kerala 146110.15 284.02 9.22 46.09 147067.30
% Madhya Pradesh 140820.68 4566.16 3.7 2.86 145447 .12
i Maharashtra 419248.74 0685179 231.89 18177 525180.65
18 Manipur 2262.53 0.58 5.7 0.00 2278.28
@ Meghalaya 1343.95 3.77 0.00 0.00 1347.72
20 Mizoram 1791.08 7.98 0.00 0.00 792.06
21 Nagaland 1264.62 1.93 0.00 0.00 1266.55
22 Crigsa 181457 .66 2444.97 83.60 1M.22 183%76.01
23 Pondicherry 1816.21 Q.27 000 0.00 1626.43
24 Punjeb 38942.42 816.81 3.06 0.00 39762.29
2% Rajasthan 10675.56 47708.00 250.47 27.84 158612.21
26 Sikkim 82.60 0.46 0.00 0.00 83.15
27 Tamil Nadu 123464.78 507.74 0.79 474.58 12398.73
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28 Tripura 4092.02 2.92 26.12 3.75 41716.31
2 Uttar Pradesh 388430.70 0.00 0.00 0.00 388430.70
30 Uttarakhand 8210.36 92.38 1.70 0.00 8304.44
31 West Bengal 79968.91 0.00 45.45 0.00 80014.36

GRAND TOTAL 249147703 225884.24 4282.04 1268.97 2721084.34

Source: NABARD
Prevention of dobious bank transactions
*223. SHRIMATI MOHSINA KIDWAI: Will the Minister of FINANCE be pleased to state:

(a) whether the Reserve Bank of India (RBI) has recently detected several instances where

pecple have lost big money on account of fraudulent offers received wa SMS or e-mall;
(b) ifso, the detalls therecf;

(c) whether the RBI has directed banks to look out for the dubious transactions and

expedite action against the offenders; and

(d) if so, the steps proposed by Government to prevent such fraudulent offers wa SMS or

e-mail?

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): (a) The Reserve Bank of India
(RBI) has been receiving marty complaints from the citizens and organizations across India regarding
communications relating to fictitious offers of funds from abroad. The fraudsters send official
sounding communications through e-malile, letters, mobile phone calls, SME, etc, 1o gullible peaple,
offering them alluring schemes of receiving funds from abroad through orize money, lottery winnings,
acholarships offerg, grants etc. A few cases including those in the rural areas have been reported.
Most of the letters/representations received are for confirming the genuineness of the offers
recelved/delay in releasing funds 'deposited with the Reserve Bark'. A few people have also

complained about having lost various sums of money in the process.
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